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THE PRIME MIN\STER (SHRI VISH-
WANATH PRATAP SINGH): (a) and (b). As
per extant rules, dismissal or removal from
service of a Government servant entails
forfeiture of his claim for pension Accord-
ingly, a Government servant who 1s dis-
missed or removed from service consequent
on his conviction by a court of law in a
cnminal case Is not eligible for any pension.
The rules aiso provide for withholding or
withdrawing a pension or a part thereof a1-
ther permanently or for a specified penod if
the Government servant 1s convicted of a
senous crime by a courtof law subsequent to
his retrement. These prowvisions are broad
enough to cover crime against women

Polluted Air in Metropolitan Cities
4033 SHRIL K ADVANI

SHRI SHANKERSINH
VAGHELA

Will the PRIME MINISTER be pleased
1o state-

(a) whether a study in Bombay has
shown that breathing the polluted air there s
as much harmtul as smoking ten cigarettes
a day;

{b) f so the details thereof. and

{c) the situation prevaiiing in other
metropolitan cities and details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS AND MINISTER OF STATE IN THE
MINISTRY OF PROGRAMME IMPLEMEN-
TATION (SHRIMATI MANEKA GANDHI):
(a) and (b). No, Sir. the Government is no
aware of any such study in this regard

{b) The ambient air quality 1s within the
prescribed imits except for particulate mat-
ter The levels of pariculate matter are on
the higher side largely due to natural dusty

APRIL 9, 1990

Written Answers 344

conditions. From cigarette smoking, the
exposure is mainly to carbon monoxide. This
level of exposure is several orders of magni-
tude to the levels in the ambient air of metro-
politan cities.

Bulldings for Navodaya Vidyalayas

4034. SHRI MULLAPPALLY RAMA-
CHANDRAN: Will the PRIME MINISTER be
pleased to state:

(a) whether alithe Navodaya Vidyalayas
have the requisite buildings and infrastruc-
ture,

(b) o not, the details of shortages re-
ported; and

(c) the steps being taken by Govern-
ment to provide suitable bulldings to these
Vidyalayas?

THE MINISTER OF STATE IN THE
M'NISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M G.K MENON) (a)
No, Srr.

{b} Most of the shortages pertain 10
inadequacy of dormitories, staff quarters and
class-rooms due to the fact that all the Na-
vodayas Vidyalayas have intally been
started in temporary/semi-permenent struc-
tures given by State /UT Governments.

{¢) On account of financial constraints,
buildings are being constructed in a phased
manner. To begin with, in phase |, construc-
tions have been undertaken to meet the
requirements of students in classes Vito IX.
In 130 Navodaya Vidyalayas, phase | works
are under vanous stages of progress. In 90
Navodaya Vidyalayas, construction of part
of phase | buildings 1s under various stages
of progress. In 41 Navodaya Vidyalayas,



